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Loan from International pevelopment
Association

378. SHRI RAJDEO SINGH: Wil
the Minister of FINANCE be pleased
to state:

(a) whether the International Deve-
lopment Association (IDA) an affiliate
of World Bank has offered a credit of
$ 105 million to help in increasing fer-

(¢) if so, what are these items?
tilizer production in this couniry;

(b) whether this sum is for some
specific items; and

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): (a)
Yes, Sir. An agreement for a $ 105
million credit for the fertilizer indus-
try project was gsigned with the IDA
on the 31st December, 1975.

(b) and (c). A statement is laid on
the Table of the House. [Placed in
Library. See No, LT-10066/76].

Air Freight rates for Leather Goods

379. SHRI RAJDEO SINGH: Will
the Minister of TOURISM AND
CIVIL AVIATION be pleased to state:

(a) whether air freight rates for
leather goods from Calcutta and Mad-
ras to destinations in U.S.A, and
Canada have been revisedq towards
higher side and this has induced
foreign airlines to clear the backlog
of consignment awaiting clearance;
and

(b) whether this increased freight
will harm the industry in facing com-
petition in the export market from
China, Spain and South American
countries?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI RAJ BAHA-
DUR): (a) In order to promote export
of Jeather and leather goods by air,
cemoessional’ mandatory -freight rates
were fixed by the Governmmemt, Since
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these concessional rates were consider-
ed unattractive by international air-
lines, they were revised upwards by
20 per cent in the case of finished
leather effective December 17, 1875.
It is hoped that the revised rates will
induce international airlines to uplift
more leather consignment from India.

(b) In view of the increase in the
f.o.b. realisation for finished leather
the trade will be able to absorb the
rise in the freight rate. :

Collection of Central Sales Tax

380. SHRI Y. ESWARA REDDY:
SHRI D, K. PANDA:

Will the Minister of FINANCE be
pleased to state:

(a) total amount of money Govern-
ment have collected as Central Sales
Tax in 1974-75; and

(b) whether Emergency has created
a positive effect on the tax payers?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):

(a) As per the Revised Estimates, col-
lection of Central Sales Tax by the
State Governments for 1974-75 add
upto about Rs. 278 crores,

(b} Yes, Sir.

Collection of Ihcome Tax

381. SHRI D, K. PANDA:
SHRI BHOGENDRA JHA:

Will the Minister of FINANCE be
pleased to state:

(a) the total amount Government
have collected as Income Tax for
1974-75;

(b) whether the declaration of
Emergency and scheme for ‘Voluntary
Disclosure’ of wealth had an impact
on improving the incomé tax collec:
tion; and
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(¢) what js the amount of Income-
tax arrears in the country at present?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE):

ta) The total amount of Income-iax
(including Corporation-tax) realised
during the financial year 1974-75 uvn
the basis of Departmental figures was
Rs, 1544.00 crores.

(b) Figures of Income.tax collection
(excluding collection under the Voiun-
tary Disclosure of Income and Wealth
Ordinance, 1975) are available up to
30th November, 1975. The comparative
figures of collection of Income-tax (in-
cluding Corporation-tax) after the pro-
mulgation of emergency ie., July to
November, 1975 with the corresponding
period of 1974-75 and 1973-74 are as
under-—

in croresof Rs.)

{ Amount
Increase

Year Amwnt  Amcunt Percentage
of of

collectim increase
during over

July to the
Novem- prece-

ber ding

year

1973-74 44696

1974-75 . 489°15 42719 9°4%
1975-76 .  661-87* 172:72*  35'3%

*(Provisions! figures)

On the basis of the information
available so far, the Income-tax pay-
able and the Income-tax pald upto
31st December, 1975 under the Volun-

tary Disclosure of Income and Wealth
Ordinance, 1975 are as unaer:—-

(Rs.
crores)
Incoms 'I‘u.:nyd':le 23970
Incom: Tax paid 150:03
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(c) The latest flgures of arrears of
Income-tax (including Corporation-tax
are available as on  30th September,
1975. The gross and net arrears of
Income-tax (including Corporation-
tax) outstanding as on that date were
as unaer.—

(Rs. crores)
Gross arrcars
[\
Net arrears

911-22

656°55

Production of Sub-Standard Cloth

382. SHR] C, K. CHANDRAFPAN:
SHRI B. S, BHAURA:

Will the Minister of
be pleased to state:

COMMERCE

(a) whether textile mills had been
producing sub-standard cloth so much
so that the private trade which is
associated with its distribution had
refused to lift the stock; and

(b) if so, whether Government have
taken action against the mill owners
and Textile Commissioner responsible
for passing the materials?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHR1
VISHWANATH PRATAP  SINGH):
(a) In the second half of 1974, there
were complaints about the quality of
controlled cloth being produced by the
mills,. A remedial action was taken
by way of notifying improved specifi-
cations effective from 1st March, 1975
and the controlled cloth produced
since then is generally meeting with
the consumers  acceptance, Private
trade had not been associated with the
distribution of controlled cloth aince
9th October, 1972.

(b) wherever mills have not produc-
ed controlled cloth in aoeordmc with





